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. (f) if so, tun details about t~se 

projects inclUding both evaluation "re-
port in respect of Saharsa-Darbhanga 
line and feasibility report of diesel 
shed at Patna? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DltPARTMEliT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No. 

(b) to (f). No survey has so far 
been carried out for construction of 
Saharsa-Darbhanga railway line. 
Therefore financial viability of this 
line carinot be established. As regards 
the feasibility of a diesel loco shed 
n~ar Patna, location of a Diesel Shed 
is decided after taking into account 
various factors such as suitability for 
9perations, availability of infra-struc-

~ tural facilities etc. Location of diesel 
. shed near Patna viz., at Danapur is 
under consideration as a large number 
of steam hauled services O,n the Patna_ 
Gaya Branch and the shuttle servic~  

in tlie Patna area are proposed to . be 
dieselised in the futul'e. . 

SettiDl' up of Book Finance Corpora-
tion 

1641. SHRI JAGDISH TYTLER.: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state: 

(a) whether Government have 
taken any steps for setting up a :Sook 
Finance Corporation which is so very 
badly needed for the uplift of Indian 
publishing trade; 

(b) if so, the steps taken in this 
regard; and 

(c) full details of the Book Finance 
Corporation with its expected activi-
ties and responsibilities? 

THE MINl!TER OF STATE OF 
THE MINISTRIES OF EDUCATION 
AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL): (a) 
No, Sir. 

(b) and (c). Do not arise. 

DecIsIon to set UP aa 
tuner Depbt at 

JD1a1ul 00D .. 
Deihl 

1642. SHRIMATI PRAMILA DAN-
DAVATE: 

SHRI JAGDISH TYTLER: 

Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether it is a fact that Gov-
ernment have decided to set up an In-
land Container Depot at Delhi; 

(b) whether this Depot will be 
declared as a dry port; 

(c) whether any survey has been. 
ordered in this respect; and 

(d) what aTe the details of the sur-
vey report? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND. IN 
THE DEPARTMENT OF PA1tLIA-
MENTARY AFFAIRS (SHRt MAL-
LIKARJUN): (a) Yes. . . 
(b) 'ro the ex.tent. t~at t~e _ Customs 
examination will be undertaken at 
the Depot. 

(c) Yes. 

(d) The Report is still ~waited. 

Agreementli with BahrfLin 

1643. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state: 

(a) what agreements if any have 
been signed with Bahrain for streng-
thening the economic ties following 
the Prime Minister's visit to that 
country; and 

(b) the volume of trade with that 
country during the year 1980-81 and 
the volume of trade expected dudo.l 
the ensuing year? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
HAO): (a) The Prime Minister has 
not paid a visit to Bahrain. The Amir 
of the State of Bahrain, H.H. Sh alkh 
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!sa Bm Sulman AI-KbalJfa _wever 
\'i'lteci India from April 2'1 to 30, 
1981. An agreement on Economic 
and Technical Cooperation between 
the two countrIes was signed during 
the visit. 

(b) Indian exporfs to Bahrain dur-
ing 1980 (latest figures available) to-
talled Rs. 284 million as against im-
ports 01 RI. 194 million. India thus 
had a favourable balance of trade of 
the brder at Ra. 90 milllon. Efforts 
cc .~e to be made to expand the 
volume of our trade with Bahrain. 
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ProJdbl&iOD Po1iq 

1645. smu RAMJmHAI MAVANI: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pl ... ed 
to state: 

(a) whether it is a fact that Got-
ernment have written letters or 
issued directives or s~ to 
some of the states tor th, recoDlicie-
ration on Prohibition policy and made 
it a liberal or flexible or accordingly 
to the needs and wishes of people; 

(b) if so, the details thereof; 

(c) the reasons for writing such 
letters and directives; 

(d) whether Central Government 
have received reports from statell or 
seen press news that some states want 
to revise the policy in the matter; 

(e) if so, the details thereof and 
the reaction of Government thereto 
and the action taken by Centre in 
the atter~ and 

(f) what help and assistance WIll 
be provided by Centre if such polley 
is adopted by state or if such de-
mand is made from Centre by States? 

THE MINISTER OF STATE OF 
THE MINISTRIES OF EDUCATION 
AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL)· (Ii) 

No, Sir. 

(b) and (c). Does not arise. 

(d) and (e). Government of Guja .. 
rat, TamIl Nadu, Rajasthan and Bihar 




